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ing problems of women, especially employ-
ment of women.

SHRT VEERENDRA PATIL: Sir, most of
the questions that have been put by the hon.
Member just now are only repetition because
all those questions have been put by other
Members also. But I am happy that through
this discussion their purpose is served. They
wanted to focus the attention on the problem
of employment for women; so, that purpose is
served. I have also made it very clear that so
far as we as Government are concerned, we
are very much concerned about the employ-
ment opportunities for women. We are taking
steps and we never claim at any time that
whatever steps we have taken and whatever
achievements are there are to our satisfac-
tion. We have to go a long way. I have already
made it very clear to the hon. Members and
repeatedly hon. Mrs, Dandavate wanted to
know whether Government of India is going
to constitute a National Commission on
Women. I am’not in a position to say anything
because I am told the concerned Ministry is
the Social Welfare Ministry. So, itis for the
Social Welfare Ministry to consider this
point. T de not know whether that proposal is
before their consideration or not. Therefore,
since it is not a matter concerning my Mini-
stry, ] am not ina position to say anything
about that.

Repeatedly, the hon. Member was saying
that employment opportunities in public sector
are going down but 1 have replied to that
question. I have said that in public sector the
women’s employment is going up and I have
quoted the figures also. I have the statement
before me but it is not correct to say that the
employment opportunities in public sector are
going down.

So far as the employment opportunities
for opencast mines are concerned, in open-
cast mines ladies are allowed to work but
only in underground mines ladies are prohibi-
ted to work. I do not want to say anything
more but I want to emphasise again that if we
vigorously implement the 20-Point Progra-
mme-there are so many programmes parti-
cularly for rural areas and 80 per cent of our
peoble live in rural areas—if we pursue those
programmes and take necessary action to
implement them in letter and spirit, such as

NREP, IRDP, Self-Employment Programme,
Khadi and Village Industries Programme and
50 many other programmes which are meant
for providing employment, then I think toa
great extent it will be possible for us to solve
this problem. 1 want to assure the hon.
Member that I would take up this matter. So
far as creating more employment oppor-
tunities for women are concerned; I would
take up this matter with the State Govern-
ments. I will personally write letters to the
State Governments and I will impress upon
them to the urgent need of taking necessary
steps for dealing with this point.
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(i) Need to set up a coach Factory at
Subedargaij, Allahabad
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